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Nzw Delni this the 17th day of December, 1998.

Hon'ble smt.Lakshmi Suyaminathan, Member {J)
Hoa'ble 3iri ¥.5ehu,. Member (A)

In the Matter of

Rakesh Kumer S/0
Late Sri Azad Singh

| R/0 Dashgara -#illage

New Delhi-12 working as
Fireman 22/50 at Connaught Bircus,
Fira Stationy, 2y Dslhi-1 ..Applicant
(By Advocate Sh.Manoj Kumar Mishra

through proxy counsz’ Kumar Rajesh

Bingh?

c

Versus

1. The Chief Fire, Officzr
Delhi Fire Jervice
Head Quarter Connaught Circus,
New Oelhi=

2. Dy.Chief Fire Officer II
Dethi Fire Sgrvice (Head Quarter),
Connauoht Circus, VYew Delhi-1

3. Divisicnal UOfficer,

Connaught Circus Firs Station,
Neu Delhi-1 .

4. A.DLD, : :
Connaugiit Circus, Fire Station,
Naw Delhi.

o «» Rescondants

0 R DE R (ORAL)

(Hon'ble Smt. Lakshmi Swaminathan, Member (J)

After hearing the learned proxy counsel for the

c

applicant for som time, he seeks permission to withdrau

the OA.

In the above circumstances, OA is dismissed as

“

witharauwne.

O e G Jop Sy Eoimad S
(N.3ahu). ‘(Smt.Lakshmi Swaminathan)
Me mber (A) ' Member(J)

]




